SUPREME COURT OF INDIA

No.F6/ACPanel/2023-2024/SCl (IIA)
New Delhi, Dated 20t October, 2022

NOTICE

It is hereby notified that Senior Advocates, Advocates-on-Record and
Non-Advocates-on-Record (having 10 years or more standing at the Bar as on the
date of notification), who desire to be empanelled as Amicus Curiae, may submit
their consent in Form "A’ appended to this Notice, for being considered for inclusion

[ nt as Amicus Curiae, addressed to
02;:5t Floor, B-Block, Additional
Delhi-110001 (Ph: 011-23115856)
(old) Building of the

Tho e who are alreaqyi_w_ |
fresh consent in Form A afre sh. -

Form A should ' be —acco
document/certificate showing their st
the date of notification.

Copy fo:

(i) The Secretary, Supreme Court Bar Association with a request that this may
be displayed on the Notice Board and uploaded on the website of the Bar
Association for the infq;_métion f the Members of the Bar.

dvocates-on-Record Association with a
| on the Notice Board and uploaded on

e information of the Members of the

(i) The Secretary, Supreme-Cou
request that'this may be display
the website of the-Asso *
Bar.

(iii) The Secretary, Bar Council-of-India with a request that this may be
uploaded on the website of Bar Council of India. '

(iv) The Secretaries of all State Bar Councils with a request that this may be
uploaded on the website of State Bar Councils.

(V) The Registrar Generals of all High Courts with a request that this may be
uploaded on the website of High Courts.

(i) All the Notice Board outside the Court rooms.

(iv) All concerned.



FORM 'A’

CONSENT

[Senior Advocate/Advocate-on-Record/Non-Advocate-on-Record), hereby give my
consent for inclusion of my name in the fresh panel of advocates for being

: A!VIE OF BAR COUNCIL W
‘ENROLLED

7. ADDRESS OF CONTACT WIT E/
TELEPHONE NUMBER(S) & EMAIL D

8. NAME/ADDRESS OF THE AUTH.RESED
PERSON TO WHOM COMMUNICATION
CAN BE DELIVERED

SIGNATURE
NAME:

DATE:



